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(b) i f  so, the expenditure involved 
in constructing the same?

The Minister of Irrigation and 
Power (Shri S. K . PatU): (a ) The
scheme has not yet been finally 
approved by  the Technical Advisory 
Committee on Irrigation and Pow er 
Projects.

(b )  Does not arise.
Deep Sea Fishing

*982. Shri B. S. Murthy: W ill the 
Minister of Food and Agriculture be 
pleased to state:

(a ) whether any comprehensive 
survey was m ade in the East Coast 
fo r  deep sea fishing;

<b) i f  so, the places selected for  
fl^thing; and

(c )  whether mechanisation w ill 
be em ployed in these places?

The Minister of Food and Agricul
ture (Shri A . P. Jain): (a ) and (b ). 
N o com prehensive survey has been 
made by  the Governm ent o f  India on 
the East Coast fo r  deep sea fishing. 
The establishment o f  off-shore units at 
Tuticorin and Visakhapatnam for  this 
purpose is under consideration.

(c )  Yes.
Puma Project, Bombay State

*988. Shri Pangarkar: W ill the M in
ister o f  Irrigation and Power be 
pleased to  refer to the reply given to 
Starred Question No. 1339 on the 19th 
Decem ber, 1957 and state whether the 
A dvisory Committee fo r  Irrigation and 
P ow er have since received the com 
munication from  Bom bay State G ov
ernm ent giving any reasons fo r  taking 
up the Pum a Project?

The Minister of Irrigation and 
Power (Shri S. K . PatU): No, Sir.

Telephone Exchange at Madurai
*984. Shri Tangamani: W ill the

Minister o f Transport and Communi
cations be  pleased to  refer to the 
rep ly  given to  Starred Question No. 
480 on the 28th May, 1957 and state:

(a) whether the Automatic Tele
phone Exchange has since been 
installed at Madurai; an|̂

(b )  i f  not, the reasons fo r  the 
delay?

The Minister of State in the Minis
try of Transport and Communicatlo—  
(Shri Baj Bahadur): (a ) N ot yet.

(b ) A  statement is placed on  the 
Table o f the L ok  Sabha. [See A ppen
dix V , annexure No. 35].

Thefts and Crimes on Trains

tlutK J  Dr. Ram Subhag Singh:
\  Shri Raghunath Singh:

W ill the Minister o f Railways be 
pleased to state:

(a ) whether it is a fact that the 
num ber o f  thefts and murders com 
mitted in running trains on 
Railways has recently increased;

(b ) i f  so, the causes thereof; and
(c )  what precautionary steps are 

being takr *>y Governm ent in this 
regard?

The Depu*., Minister o f  Railways 
(Shri Shahnawaz K han): (a ) There
has been slight increase in the num 
ber o f thefts and murders in running 
trains on a few  railways during 1957 
when com pared with the figures of
1956.

(b )  The general upward trend o f 
crim e in some States coupled w ith  the 
scarcity conditions in East U.P. and 
Bihar had its effect on crim e on  the 
railways as well. Murders are fortuit
ous crimes and no reason can be 
ascribed fo r  its increase or decrease.

(c )  The follow ing precautionary 
steps have been taken b y  the Railw ay 
Administrations to check such crimes 
in running trains:

(i)  Escorting o f  important goods 
and parcel trains b y  the 
R.P.F. personnel.

(ii) Track patrolling in the affect
ed sections.




